OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS),
TIS HAZARI, DELHI

OFFICE OF CHAIRPERSON (ELECTION COMMITTEE
DBA ELECTIONS-2024

No. /EC/DBA/2025 _ Dated 18.02.2025
To,

(i) In-charge,

Computer Branch,

Tis Hazari Courts, Delhi.

(ii} In-charge,
General Branch,
Tis Hazari Courts, Delhi.

(iif) In-charge,
Caretaking Branch,
Tis Hazari Courts, Delhi.

(iv) In-charge,
BMC/Security Cell,
Tis Hazari Courts, Delhi.

Respected Sir,

‘This is to inform you that Delhi Bar Association has
appointed the Election Commission as well as Returning Officer on
15.02.2025 (copy of the said communication is cnclosed herewith).

I am instructed to request your goodsclf to kindly co-ordinate
with the Election Commission and Returning Officer for taking necessary
sicps for procurement of EVMs/Ballol Papers, seiting up card reader
machines and other equipments well in time, having regard to the date of
clection i.e. 28.02.2025.

Jferesar dect. Yours Siqﬁcrcly,
e

JNibhik
Lt - herlyT47 Nodal Officer,
paee-2e 4. Election Commilice DBA 2024

Encl: Copy of letter dated 15.02.2025 of DBA



No. 7222 jmempanoas . L.tgd FEB 2025 )

Copy to-
1) The Registrar General, Hon’ble High Court of Delhi, New Delhi.

2) PSto Ld. Principal District & Sessions Judge (HQs), THC, Delhi.
3),PS to Ld. Principal District & Sessions Judge (West). THC. Delhi.
‘}1’{ The Dealing Assistant. Website Committee. Tis Hazari Courts, Delhi
with directions to upload the same on the official website of Delhi

District Courts, Tis Hazari Courts, Delhi.

5) R & I Branch (HQ), THC, Delhi with dircction to dis%lay the same on

all notice boards and other necessary places. -

Nodal Officer, Election Committee
DBA Election 2024
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Praxidon!
MITIN AHLAWAT
2510165581

Sr. Vice Presdent
MANISH SHARMA
0903997579

Vicp President

GIRISH KAUSHIK
$503925926, 9253634600

~ony Sacl
ATUL KUMAR SHARMA
2565223228

Age Segrala
DHARMEHDER BASOYA
629322C00%

Jawnt Sprrefary
MS. SHWETA RANI
095980233

Tmasurer
sAHIL PURI
£560193322

S tempar Exelulee
RAHUL KASHYAP
akG1o0551%

GAGANPREET SINGH
9840283508

temae” Eaeculn?
SACHIN SHARMA
5350869583

PUJYA KUMAR SINGH
4B5B759344

PERDEEP KUMAR NAAGAR
153305700

AMARJEET SINGH
826956755

Lady Mombar Exctubvo
MS. RENU MALIK
9650248550

Erx. Oflcay Mambor
SAMJEEV NASIAR
5809047270

DIVYA DARSHAN SHARMA
958275552

15:0220%5..
ELECTION NOTICE

Members are hereby informed that the Elcctlon Commnssnon. ;
was appointed by the Execulive Commiliee in its meeting
dated 15" I'ebruary, 2025 following four persons have been
appointed to the Election Commission: -

1. Sh, Ravinder Singl, Advoeate - Chicf Election
Conunissioner

2. Sh. Chandan Singh Rawai, Advocate

3. Sh, Rakesh Bhalle, Advocate

4, Dinesh Chandhuiy

FEleetion Tribunal comprises of the lollowing persons: -

1. Sh. Sublash Tugra, Advocate
Sh. Viremder Singh, Advocate
3. Sh. Praxhert Divan, Advocate

Sh. il Ruthe, Advecate is appuinted as Returning officer.

The Following advocates are appointed as AROs.

f. Ankit Gupta, Advecare

2. Hurish Kaustik, Advocate

3. Satish Knmar, Advocate

4. Sh. Kshitiz didowat, Advocate
5. Sh. Gurvit, Advocate

HL(": PrlLan-b” m

Nitin Afimrvat Atnl Knmar Sharma
President Hony. Secrelary
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